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ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH : HYDZRABAD.

IN THE CENTRAL

N0.956 of 1999

OA,
Between: _ ) Dated:1.10.99 i
- -Abdul Rahman " oL - 111,. fnpplicant 1
©Ang . o L —_— i
_ |

1. Tha Dlvisional Sa?ety Officar.
S.CiRailugy, 8ERiexxBivisismnxl - Uljayauada.
2 Sr.DIOperatlng Supaerintendent, ..
South Central Ralluay, Vijayauada.
2. The Divisionel Superintendent.
S.C.Railvay, UlJayauada. :

‘4, The Senlur Dlv1310na1 Parsonnel
,_:UFPicer, S. C.Ralluay, Guntakal.

5. The General Nanager,l'

"South Central RalLqu, Secundarabad. «  Respondents.

Counsel ?qk the Applicant,’ Nn.T.H.Spbhagya Lakshmi

Counsal for the Respondents - : Mr.D.F.Paul
CORAM:

THE HON'BLE MR. JUSTICE De.He NASIR : VICE CHAIRMAN

B B

THE TRIBUNAL MADE THE FULLOUING DRDER.

“7 The lesrned counsel Par applicant ms.Sobhagya Lakshmi makes
' a statement that the applicant Abdul Rehman has died in July or August
1999 and makes Purther statemant that -an application for bringing his
Rs on record shall be made after as cartalnlng the necessary facts
from the Pamily oF the decaased. SIn ulau oP tha d:oue the OA stands
obated.

‘Howaver ‘theLRs shall be' at llberty to ma*e a suitable applicatio
por bringing themon record within the time stipulated for the
purpose, after xamimgz causxng the abatement to be set asids.
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